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Establishment of new units of small scale
industries in Maharashtra

+1195. SHRI RAMDAS ATHAWALE: Will the Minister of MICRO, SMALL
AND MEDIUM ENTERPRISES be pleased to state:

(a) the location-wise details of the new units of small scale industries established
especially in the backward and tribal arcas of different States including the State of
Maharashtra during the last three years, as on date;

(b) the details of the items being produced in these units; and

(¢) the production capacity and the actual production of cach of these units and
the names of the places located in different States including the State of Maharashtra,
where small scale industries are proposed to be sct in the current year?

THE MINISTER OF MICRO, SMALL AND MEDIUM ENTERPRISES
(SHRI KALRAJ MISHRA): (a) The number of Micro, Small and Medium Enterprises
(MSMEs) set up in districts having 25% or more ST population and which had filed
Entreprencurs Memorandum (Part-I1T) [EM-II] during last three years and current year
is given in the Statement (See below).

(b) and (c) Location-wise details of items produced and production capacity and
actual production is not Centrally maintained.

Statement

State/UT-wise Number of Entrepreneur Memorandum (Part-I) filed by the Micro,
Small and Medium Enterprises for the last three years and as on 30.06.2015 in
districts with Tribal Population of more than 25 per cent.

Sl States/UTs Number of EM-II filed
No. 2012-13  2013-14 2014-15  April-June 2015
1 2 3 4 5 6
1. Jammu and Kashmir 91 36 80 18
2. Himachal Pradesh 20 20 13 1
3. Rajasthan 1830 1954 1622 140
4. Sikkim* 11 8 7 2
5. Arunachal Pradesh* 55 25 25 6
6. Nagaland 231 242 91 10

FOriginal notice of the question was received in Hindi.
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1 2 3 4 5 6
7. Manipur* 37 48 42 12
8.  Mizoram 122 213 278 49
9. Tripura 150 126 118 30
10. Meghalaya 581 641 118 88
11. Assam 85 137 128 32
12.  Jharkhand* 2262 1994 1752 205
13.  Odisha 933 739 1010 133
14. Chhattisgarh 709 592 798 85
15. Madhya Pradesh 6630 6482 6621 130
16. Gujarat 6005 5018 5008 1016
17. Dadra and Nagar Haveli 93 93 90 37
18. Maharashtra 931 1002 2086 268
19. Telangana 135 348 199 116

20. Lakshadweep* 11 9 5 1
21. Andaman and Nicobar 0 0 0 0
Islands
ArrL Inpia 20922 19727 20091 2379

Note: (*) District-wise data not received for April to June, 2015, Estimated by taking simple average of
the data available during 2014-15.

Seizing of passports of Indians abroad

1196. DR. K.V. P. RAMACHANDRA RAO: Will the Minister of OVERSEAS
INDIAN AFFAIRS be pleased to state:

(a) whether it is a fact that most employers in the Gulf countries seize the

passports of Indians engaged by them,

(b) whether any such instances have been brought to the notice of the Indian
embassies in the Gulf region, if so, how many of such victims are from Telangana
and Andhra Pradesh, what steps are taken to help these victims;

(¢c) whether Government proposes to take up the issue at the diplomatic level

with the countrics concerned to end the menace; and

(d) whether Government considers offering counseling to Gulf bound youth,

particularly seckers of low paid jobs before immigration clearance is given?



